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CENIRaL ,^MINlSTRAriVE TRIEUNAL
PRIJCJPaL BEtCH

NEW DEiHI

R.A. Id» 116/94 in
O.A. ND. 22 86/93

New Delhi this the 6th day of  Ap-fil» 1994

CCR am :

THE HON*ELE   M^. V.JUSTICE S. MALIMATH , CHAIRMAN
THE HON'BLE AR. P. T. THIRUVEN3 AD AM, MEMBER (a)

Vir Shivaj i sharma ... petitioner

None for the Petitioner

Versus

Union of India & Ors. ... Respondents

     Q R D E R (CRaL)

Hon'bie Mr. Justice V. S. Maliraath -

None appeared for the petitioner though called

twice. The office objections have also not been

rectified. Hence, this review application is dismissed

for non-prpsecution.

p.  0 ^
      ( P. T, ) ( V.Thiruvengadam 5.  Malimath )

Member (a) Chairman

This document is processed by PDF Replacer Free version. If you want to remove this text, please upgrade to PDF Replacer Pro. 

https://PDFReplacer.com 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

This document is processed by PDF Replacer Free version. If you want to remove this text, please upgrade to PDF Replacer Pro. 

https://PDFReplacer.com 


